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The Registrar General,

Hon'ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Submission of Compliance report of order dated 19.07.2019 passed by
Hon'ble NGT, New Delhi in 0.A. no. 116/2014 Meera Shukla Vs. Municipal
Corporation Gorakhpur & Others with 0.A. no. 437/2015 Vishwa Vijay Singh
Vs. UP Pollution Control Board & others regarding M/s K.M. Sugar Mills
(Distillery & Sugar Unit), Masaudha, Ayodhya.

Sir,

Kindly refer the subject mentioned above. In compliance of order dated
19.07.2019 the compliance report regarding M/s K.M. Sugar Mills (Distillery & Sugar
Unit), Masaudha, Ayodhya is enclosed herewith for your kind perusal and further
necessary action.

Sincerely Yours,

e—__
Iﬁ%ﬁw&urij
Member Secretary
Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Moida

District-GB Nagar, 201301.

Enclosures: As above
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Wember Secretary
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~ompliance report of order dated 19.07.2019 passed by Hon'ble NGT, New Delhi in
0.A. no. 116/2014 Meera Shukla Vs. Municipal Corporation Gorakhpur & Others

with 0.A. no. 437/2015 Vishwa Vijay Singh Vs. UP Pollution Control Board &
others:

The relevant portion of the Hon'ble NGT, Mew Delhi order in OA no.
116/2014 with O.A. on. 437/2015 dated 19.07.2019 is as follows:-

"reseet the light of earlier approach adopted by this Tribunal with regard to
action on such reportsl we direct that the copies of the said reports be furnished to the
CPCB and UPPCB for further appropriate action of prohibiting polluting activity, recovering
compensation for the damage and prosecution. The said joint Committee may furnish an
action taken report in the matter within one month by email at judicial-ngt@gov.in. The
state PCB will be the nodal agency for coordination and compliance........... "

1. That in compliance of order dated 19.07.2019 Regional Director, Central
Pollution Control Board, Lucknow was asked to nominate representative of CPCB
for joint inspection of M/s K.M. Sugar Mills (Distillery & Sugar), Masaudha,
Ayodhya vide letter no. G 3076/C-6/52/0.A. 116/2014/2019 dated 29.07.2019.
Copy of the said letter is annexed as annexure-01.

2. That Central Pollution Control Board, Delhi nominated Shri Runa Oraon, Scientist-
D as representative of CPCB for joint inspection M/s K.M. Sugar Mills (Distillery &
Sugar), Masaudha, Ayodhya vide letter no. B-375/PCI-HI/2k12-2k13 dated
06.08.2019. Copy of the said letter is annexed as annexure-02.

3. That in compliance of order dated 19.07.2019 joint inspection of M/s K.M. Sugar
Mills (Distillery & Sugar), Masaudha, Ayodhya was made on dated 05.08.2019.
Copy of joint inspection report is annexed as annexure-03.

4, That on the basis of joint inspection report of CPCB & UPPCE Direction u/s 334 of
Water (Prevention and Control of Pollution) Act, 1974 has been issued against
industry M/s K.M. Sugar Mills (Sugar Unit), Masaudha, Ayodhya vide letter no. H
4043/C-6/water-5/Ayodhya/19 dated 26.08.2019. Copy of the said letter is
annexed as annexure-04.

5. That Environmental Compensation (EC) of amount Rs. 22.5 Lacs (Rs. Twenty Two
lacs fifty thousand only) was imposed by UPPCB against M/s K.M. Sugar Mills
(Sugar Unit), Masaudha, Ayodhya for the defaults made by the industry and
industry was directed to deposit the amount of EC vide letter no. H 32415/C-
6/consent water/5/show cause notice/Ayodhya/19 dated 07.02.2019. Copy of

the said letter is annexed as annexure-05, Z -&
CED,
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* 6. That M/s K.M. Sugar Mills (Sugar Unit), Masaudha, Ayodhya deposited only Rs.
50000/- (Rs. Fifty Thousand only) to UPPCB against Rs 22.5 Lacs (Rs. Twenty Two
lacs fifty thousand only).

7. That direction has been issued to M/s K.M. Sugar Mills (Sugar Unit), Masaudha,
Ayodhya for depositing the rest amount (Rs. Twenty Two lacs only) of EC
imposed against industry by UPPCB.

8 That on the basis of joint inspection report of CPCB & UPPCB Environmental
Compensation (EC) of amount Rs 56.7 Lacs has been imposed against M/s K.M.,
Sugar Mills (Distillery Unit), Masaudha, Ayodhya.

9. That on the basis of joint inspection report of CPCB & UPPCE show cause notice
u/s 33A of Water (Prevention and Control of Pollution) Act, 1974 has been issued
by UPPCB against industry M/s K.M. Sugar Mills (Distillery Unit), Masaudha,
Ayodhya vide letter no H 4114/C-6/consent water/01/show cause
notice/Faizabad/19 dated 11.09.2019. Copy of the said letter is annexed as
annexure-06.

10.That it is pertinent to mention here that Environmental Compensation (EC) of
amount Rs. 36.5 Lacs (Rs. Thirty Six Lacs fifty Thousand only) was imposed by
UPPCB against M/s K.M. Sugar Mills (Distillery Unit), Masaudha, Ayodhya for
previous defaults made by the unit. Copy of the said letter is annexed as
annexure-07.

11.That unit M/s K.M. Sugar Mills (Distillery Unit), Masaudha, Ayodhya deposited EC
amount Rs. 36.5 Lacs (Rs. Thirty Six Lacs fifty Thousand only) to UPPCB on dated

15.02.2019. ;,\ @l
CEC
EE oY
[ -




.F"'""'“Hw-w |

SR TR uguur PrE a9

UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. @fﬁ%‘ W6/ 52/ oru-ll6or f']_n1l # Dated™ -32_7

T ¥,
e BEaey,
Frara gy e 978,
fiea w1, A @ve, TEdT T,
=TS |

fawg T veoosiodlo, wiE faeell BT siovo WEWr 116,/2014 WNT YAl @9 RATRTE
HNONIA TREUR U4 30 & W S0Y0 wHedr 437 /2015 ey Beg fr aamm godio
dieuer Seoiel a1 U4 o 9 TG A9 faAis 19.07.2018 B W A

HERY,

w I fAers aed affsR g Ao fovHe gy e (30w AmEe
TS, HEE, AT & T g ARy % gEa o B e

s T In thee light of earlier approach adopted by this Tribunal with regard to action on such reportsl
we direct that the copies of the sald reports be furnished to the CPCB and UPPCE for further appropriate
action of prohibiting poiluting activity, recovering compensation for the damage and prosacution. The sald
joint Committes may furnish an action taken report in the matter within one month by emall at judicial-
ngt@gov.in. The state PCB will be the nodal agency for coordination and compliance..........."

AFAY AfteRe @ TE ASY @ SMUeE B A sidewer @ agw # afifa @
AFAN Tgga Heer gg Jovo wsEe w9 & wlfE & wg A o el e I
SR T, Ay o e fear e 2 U wyes Pl ey Sy gy R
Ll frs B o Rl I e 8 1 e W (o e B A B e e £ B A 8 AT aiftro
& Aey % 19072019 @ aurer gfwew e vwE dw RO weeg afrso |
g W gREe fa @ w6 |

WER [,
Ao —gH T |
iﬁﬁ‘?l Tﬁl‘u’
GG IRE

gt aferrdl, Sovo femw 91, e #1 5w FEw @ ar B S uemw FaEm
g8 W Wy i Y ATevOd SRaE aued oo g w

=t b b b bt b ben et 2 P doet b b b b pd e =t o =-===

T.C/12V, Vibhuti Khand Gomzi Nagar, Lucknaw - 226010 -
Phane: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Ematl: infoituppch.com - Web Site: wwye uppch.oom




Promeras 8-20; 71 219
i -_"-'E'?‘Ef CPCB; T T #f3e gnTRAL POLLUTION CONTROL BOARD
B _Di?f{ﬂ ﬂ/ﬁ_ wafeur, a7 WE R ufte gy wn e

HINIATRY OF RRVIRCHEARENT, FOREET & CLMATE CHANGE GLWT OF MC1A

Speed Post
TI-3?'5,-"FEI-II!..-’2K12-2 K13 (6% Angust, 2019
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Thé Regional Director,
CPCE, Regional Directorate, (North)
Cantral Pallution Contral Board
PICUP Bhawan, Ground Floar, Vikhuti Khand, Gomgi Magar,
Litcknow\2 26010

Sub:  Hon'ble NGT order dated 19.07.2019 in Original Application No. 116/2014 with Original
Application No. 437 /2015 related to M/z ILM Sugar, Distillery & Sugar Division Faizsha d,
Uttar Pradesh. _ =
Sir, e e
This has reference to vour emall dated 01.08.2019. ap the subject matter. Io this context. it i€ to
Inform you that the nomination of $h, Runa Oragn, Seientist 'I' has been approved by the Member
Secretary CPCD to represent CPCE in the Jaint Committes, e
s -

It is requested to ensure tim ely compliance of the Hon'ble NGT order dated 19.07.2019

Yours faithiully,

=

{
(2.K. Mishra)

Additional Director &
Division Head, IPC-11]

Copy E’n;.,f'

s The Member Secretary, :For Information please
Uttar Pradesh Pollution Control Board,
Building No-TC-12V, ;./"",..-*
Vibhuthi Khand, Gomtl Nagar, L,
Lucknow - 226 (20 .-I| - - ;’Illa%h ;

(1" K. Mizhra)

"‘ofte W& & e R, Ret-110002
Farivash Bhawsan, East Arfjun rﬂagar. Dulkl-1100332
SO Tel ; 43102030, 22305792, 2 Website | www.cpob.nic.in

scanned by CamScanner




" OUiERW - B3 iy hiF Ug e ; 05278-245411

: PARYAVARAN Regional Office Tele & Fax © 05278-245411
Emgll- rofelzabad@uppcly.com

Angegnigas a2

— Iel uyr wgemr fErer €€, S

@ UTTAR PRADESH POLLUTION CONTROL BOARD, AYODHYA
rato -85 [ e T/ 209 o 19.[8] 2809
-

ye marE ) (-6
F050 Tre P 4,
B

Ferg- A0 U021 . H famdE g, do- 1162014 with 0.4, No. 437 /2015 #r7 s =9m

wRTe AT TR U S § wild sneq fAie 19.07.2019 % e il 3.

g P oo (9w ue smeee g eirr, swirean o P anem & @ew i |

G ITE [HE W TN R W W S % | N en 5 omo w el f.,
R L . HO- 116,/2014 with O.A. No. 437 /2015 A1 gfeir &= wfftas dfeans ey o3
¥ I SEE i 19.07.2019 & sgen f id d.qn. g Be fro (9 od s sed)
AT, Srre 0 Fiitan S weEn Frien 8¢ aees v i st e H R A
2T T 05.08.2019 0 Rear man | 5 sl &) Pritew smen oF & sy wee w5 s semma
Td A S SrE B A |

. CLi
(=it = 71
s e
i Reew SR, de i e 6, s @ G o amEws s B
oty |

-

o

Y i

-
LATLM, Rammagar Coldony, Parikrnas lary, Ayodboyi-2 24000 * VL1, T S, St P i
! . . - i




JOINT INSPECTION REPORT OF M/S K. M. Sugar Mills Limited (Sugar
and Distillery Division), Mot Magar, Faizabad
{Uttar Pradesh)

In the matter of 5

Meera Shukla Vs Municipal Corporation, Gorakhpur & Ors. With Vishws Vijay
Singh Vs UPPCB & Crs.
(O.A. No. 116/2014 with O.A. No. 437/2015)

1.0 Background
In compliance of Hon'ble NGT order dated 19.07.2013 in the matter of Meera

Shukla Vs Municipal Corporation, Gorakhpur & Ors. With Vishwa Vijay Singh Vs UPPCB &
Ors. (0.4, No. 116/2014 with O.A. No. 437/2015), inspection of M/s K.M. Sugar Mills
Limited {Distillery Division), Mofti Nagar, Faizabad, UP was carried out by a joint team of
CPCB, Regional Directorate, Lucknow and UPPCB, RO, Ayodhya on 05.08.2013. Salient

observations made during the inspection are summarized as under:

2.0 Inspection of M/s K.M. Sugar Mills Limited (Distillery Division)

—— —_

A: General Information ol L=l
1 | Name of the unit and Add ress M/s .M. Sugar Mills Limited (Distiilery
Division),

| Moti Nagar, Faizabad, UP

12 | Name of the Proprietor/ Contact | Mr, Amrendra Singh,

person — Designation General Manager
Contact No. - 7571000532 ' | LIk
3| Year of Commissioning. 19495 L b
4 | Sector | Distillery =l
5 | Production capacity I
= Products Rectified Spirit (RS) & Absclute Alcolbiol [AR)
» Installed Prod. Cap. 50 KLD and 47.3 KLD
¢ Present Production 40 KLD (RS)-on 04.08.2019

[ Raw materials & their | Molasses- 222.5 MT/Day
requirament

Fage | 17




'8 (1): Water Pollution and its Control
1 | Water Supply Source Bore wells (02 nos.)
Water Consumption:[KLD) As reported-Avg. for July 2019
» Industrial 372 8KLD
» Domestic _ 15 KLD - —
2 | Waste Water Generation (KLD} As reported- Avg. for July 2019
» Industrial Approx, 197 KLD-spent wash, spent lees-55
KLD, condensate-248 KLD,
= Domestic 09 KLD {as reported)
3 | Waste water treated (KLD) As reported
# Industrial Approx. 500 KLD- spent wash (as reparted)
» Domestic Partlally treated Through septic tanks and soak
pits and rernalning s discharged Into drain.
4 | Details of ETP
» ETP Description with flow s Lagoon (13024 KL)
dissicin s Multi Effect Evaporator [MEE)
s Slope Fired Boiler-16 TPH
| Falling film d three effact
s+ Details  of Mull  Effect Four effect falling film type an
Evaporator, If any forced circulation type evaporator with
capacity 650 KLD and evaporation capacity of
! 510 TPD.
g i Mode of disposal of treated Masoda drain meeting river Tamsa, a tributary
effluent e of River Ganga.
6 |Status of Consent under the | Valid upto31.12.2015,
Water Act- 1574 | -
C: Air Pollution and its Control
[ Sources of Air Pollution Boilers {02 nos.- 16 TPH and 10 TF‘H:I s= i
2 |» Type of Fuel used with |Siope-100TPD and bagasse-75 TPD
consumption
» Stack details with APCS s 16 TPH slope fired boiler is eguipped
‘with bag filter as APCD and emissicn is
vented through stack of height 65 m

Fige 20717
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« 10 TPH boiler is equipped with Dust
Collector as APCD and ernission is
vented through stack of height 30 m.

3 | status of Consent under the Air Valid upto 31.12.2013
Act- 1901

D: Waste Management

1 |Type &Quantity of Waste [ Fermentation sludge, Boiler ash

Generated 2
2 | Facility of Storage/ Disposal Lagoon /[ low lying area i
3 | Disposal of waste | low-lying ar=a

General Observations:

1. The unit is engaged in production of Rectified Spirit (R3] and Absolute Alcohol
with capacity of 50 KLD and 47.2 KLD respectively using molasses as major row
material. During inspection, the unit was not in operation. It was informead by the
unit representative; the unit is not in operation since morning(9.00AM} on the
date of inspection due to leakage in pipeline of Rectifier Column lees line.

2. The unit has been granted consent to operate ty UPPCE for production af 45 KLD
of R5/Power Alcohol.

3. The unit has been imposed Environmental Compensation (EC) of amount Rs,

36,50, D00/- by UPPCB on 31.01.2015. The unit has submitted EC to UPPCH.

Water Pollution and its Control:

4, The unit is meeting its fresh water requirement through 02 borewells.
Electromagnatic flow mater iz provided at borewells. The unit has obtained NOC
from CGWA for ground water abstraction, which Is valid upto 22.10.2018. The

unit is maintaining proper log book of fresh water consumption.
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10.

11.

_ The unit Is generating approx.10 KLFEL (450 KLD) of RS production of spent wash

on consented production. The ETP of the unit co mprises of following:

s Llagoon-1(13024 KL)

s Four effect falling film typs and thres effect forced circulation type

evaporator with capacity 650 KLD and evaporation capacity of 510 TPD.

= Slope Fired Boiler (16 TPH]
The unit has provided electromagnetic flow meter at the analyzer coclumn 10
assess the quality of spent wash generation. The spent wash is fed to the MEE
The concentrated spent wash is fed to the Slope Fired Boiler using bagasse as

supplementary fuel.

. During inspection, MEE and Slope fired boiler was not opearational.

The unit has provided spent wash storage lagoon with capacity 13024 KL, which is
equivalent t3 concentrated spenl wash storape capacity of approx. 48 days as
against the CPCB directions for 07 days concentrated spent wasn SIOTGES
capatity, The unit has made a partition in between lagoon to make the storage
capacity of 4500 KL and 8524 KL. It was informed by the unit reprasentztive that
8524 KL lagoon will be dismantied/leveled by the unit. During inspection, lagoon

was found filled with the spent wash.

_ The unit has provided electromagnetic flow meter at MEE inlet and MEE

concentrate/Slope. MTRT (Matal Tube Rotameter Type} Flow meter is proviced
at the condensate. As informed, the electromagnetic flow meter at MEE Inlet and
MEE concentrate/Slope is connected with CPCE server,

The unit representative informed that WEE condensate is reused for

fermentation process after cooling through PHE.As the unit was not in operation

hence, it could not be verified.
The unit representative informed that spent lees is fed to the cooling tower as

make up water. As the unit was not in operation hence, it could not be verified.
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12. Other process effluent such as washing, cleaning effluent, gland leakage 2tc. was
found collected |n pit outside the unit. It was informed that it is used for
gardening purpose, Camera is installed at the pit and informed that it Is
connected with CPCB/UPPCE server. Sample was collected from the pit. Analysis

result is presanted below:

Sampling Parameters
| location | pH 5§ DS BOD coo | Colour |
| (me/t) | (mg/t) | (mgt) | (mg/) | (Hazen)
i GthEr I RS e
process | 3.93 | 55 | gs0 | 2105 4543 460
effluent |
Standards | 5.5 =i e |
100 — 100 -
3.0

13. 1t is evident from the results that the unit is using untreated effluent for irrigation
PUrpose.

14.1t is informed that the unit has placed order for installation of Condensates
Polishing Unit [CPU) and it will be commissioned by September 30, 2019.The
information regarding installation and commizsioning of CPU by September
30,2015 has been submitted to UPPCB by the umit. Presently, the unit has no
treatment system for other process effluent such as MEE condensate, spent lees,
Cooling Tower Blow Down, gland l2akages elc. except recycling of condensate
and spent lees.

15.The unit has got adeguacy report for ETP prepared by National Sugar Institute

{NSI}, Kanpur., As per adeguacy report, the NS1 has also recommended for
instaliation of CPU.

Yage 8 af 17
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16.During inspection, sample was collected from the Masoda drain at Avodhya-

sultanpur Highway and industry drain near Gate-A of the unit premises, which

meets to Masoda drain. Analysis results are presented below:

Sampling Parameters
location | pH ss | TDS BOD | €OD | Colour
img/L) | (mgfL) | (mg/L) | (mg/L} (Hazen)
| Industry
' | .66 307 375 S 162 360
drain
| maseda | | i 4 N ; ]
7.35 21 S04 2.3 1156 360
drain |

17. It is evident from the results that the unit is polluting Masoda drain.

18, Earlier, the unit was carrying out bio-composting as well as incineration for spent

wash management. As per the direction of UPPCB, the unil has discontinued bio-

composting operation since June, 2019.During Inspection, no bio-composting

process is carried out,

18. During inspection, ponding of coloured effluent was found near lagoons at two

locations. It was informed by the unit representative that due to rain, surface run

off water gets stagnated. Sample was collected. Analysis results are presented

below:
A _--l;é;ﬂmﬂtem

Sampling pH Colour TS | Tos | BOD [
locations (Hazen) | (mg/l) I{mg,"I:l {mg/t) (ragfl)
Ponding effluent | ga43 | 250p0 128 | 14550 | 7325 12905 |
near lagoon-1
Ponding effiuent | 549 | 3p0g 309 | 3115 | 1967 | 3ps7
| near lagoon-2 . .

“age kol 17
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20. It is evident from the results that highly polluted effluent stored in low lying area.

21.The unit has provided two PTZ cameras at Lagoon and near other process
effluent collection pit.

22, During inspection, effluent was found bypassed through drain {near village
Madhopur] to low lying area. It was Informed by the unit that domestic waste
water from residential area of the unit is discharged. Sample was collected.

Analysis results are presented below:

" sampling  Parameters = ]
| location | pH S | TDs BOD coD | Colour
|
(mg/L) | (mg/u) | (mg/l) | (mg/L) (Hazan)
Bypass R -
97 7150 25124 | 5037 13234 20000
drain
Standards | 5.5- = - I
. | = |va00 - :

| 9.0

| .
It Is evident from the results that the unit Is bypassing untreated effluent into low lying

dred.

Air Pollution and lis Control:

23.The unit has slope fired boiler with capacity 16 TPH using conc. spent wash/slopa

and bagasse as fuel. During inspection, Boiler was not in operation. The slops

fired boiler is equipped with bag filter as APCD and emission are vented through
stack of height approx. 65 m. The siope fired boller is located in the sugar mill
dreag.

24, The unit has installed Online Continuous Emission Monitoring System (OCEMS) 2t
the boller stack. The QCEMS is connected with CPCB server.

Page T of 1F
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25 The unit has one boiler with capacity 10 TPH using bagasse as fuel Hoiler is

equipped with dust collector as APCD and emission is vented through stack of

height approximate 30 m. During inspection, boiler was not in operation.

26. Housekeeping of the unit was found very poor, The unit was found kept chemical

drums in gpen area.

3.0 Inspection of M/fs K.M. Sugar Mills Limited (Sugar Division)

. ———— e

A Ganeral Information

2

Mame of the unit and Address

M/s K.M. Sugar Mills Limited, Mbﬁin_a-gar,
Ayodhya, UP

Mame of the Proprietor/ Contact
person — Designation

Mr. V.N. Mishra
G.MLIProduction)

Contact No. 7571000526 .
Year of Comm, | 1950 ]
Sector Private - E i
Cane crushing capacity | 10000 TCD - ik
Cane crushed last year 11344224 Quintals (from 20.11.2018 ko |
—— 21.04.2013)
Sugar produced 1263288 Quintals [from 20.11.2018 to
21.04.2015)

Molasses generation

| 21.04.2013)

567246 Ouintals (from 20.11.2018 to

Press Mud generation

| 388469 OQuintals (from 20.11.2018 to

21.04.2019)

Water Pollution and its Control: .

1

Water Supply Source
Water Consumption
reported

» [ndustrial

= Domestic

(KLDH)-As

e aEL

'm:ne wem.'m_z'nf:.'s.}

Approx.763.53 (Avg. for April, 2019)
172.1 (Avg. far April,2019)

| 2,

Waste Water Generation (KLD)- As
reported
‘ * |ndustrial

* Domestic

525.67 (Ave. for April,2019)
138 (Avg. for April,2019)
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Waste water treated (KLD)-
reported
= Incustrial

» Dorestic

AE |

525.67 (Ave. for March,2017)

Partially send to soak pits and remaining 13
discharged into Masoda drain/low lying
area.

Details of ETP

ETF comprises of following unlts: .

Oll and Grease Skimmer
Ol and Grease Pit

Equalization Tank
Chemical Dosing Tank
Prirnary Clarifier

Aeration Tank-

Secondary Clarifier

Multi Grade Filter,
Activated Carbon Filter and
i Sludge Drying Beds,

momoe oD oo

Mode of disposal of treated affluent

The unit ciaims to reuse in irrigatior.

Flow measuring device installed at
‘outlet of ETP

Ultrasonic Flow meter

Status of Conzent under the Water
Act- 1974

Valld upte 31.12.2019,

B (1) Information regarding imgation: AS REPORTED ' |

Treated offluent from ETP is used f-_'u:,-

1 Detaits of treatment of effluent
tefore ferti-irrigation irrigation,

p8 Command area for irrigation - 100 Hectare

| {available land area)

3. System of transportation of treated | Throu g_h pipeline
effluent upto fjeld.

4, Formal agreements with farmers for - Yes
using treated affluent

5. Storage facility availabie for treated DA

effluent during low demand period

Lagoon with capacity 160.5 KL 28539 KL |
and 5000 KL

C: Air Pollution and 1[-31 Control

b
2.

Boflers

Sources of Air Pollution

* Type of Fuel used

Bagasse- ﬁ'.j TPH

- FApE oLy
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| ® 5tack details with APCS , I, = I
- sl | Boiler | APCS | Stack
No. | Capacity : Height
|~ 1] 100TPH | ESP E0m
2l sotPH | _ |
3| ESTPH | Multicyclone | 0 m
3, status of Consent under the Air Act- | Valid upto 31,12.2019,
| 1981 o - =
L Waste Management
i -T'l.-'p& & Quantity of ‘Waste H?s!ud,g.é-lﬁﬁiﬂ Cluintals
Generated Press mud-388469 Quintals
| Boiler ash- 44628 Cuintals
— Used oil -07-10 kg per day - =
2, F'acillh,r of Storage/ Disposal [as | ETP Sludge- ETP siudge is being used as
repgried) manure
| Press Mud-Given to farmers for use as
manure
Boiler ash- Boiler Ash is being used in filling
 of low land area on demand of farmers,
Used oll- i mixed with bagasse and fired in
boller. =
| 3. | Disposal of waste As above -
4. status of Grant of authorization Valid upto 12.04.2019. Not applied for
renewal. _ e SR
Observations:

1. The unit has infrastructure for production of SUEAr using Sugar cane as major raw

2,

material with consentad capacity of 10000 TCD. During the inspection, unit was

not in operation due to non-crushing season. The wnit has started ‘ts cane

crushing on 20.11.2018 and closed €an crushing on 21.04,2019 for the trushing

teason 2018-19.

The unit has presently two \02) bore wells to meet jis frash water reguirement.

Electromagnetic water meters are

Instalied In the bore wells and log book of

Fagn 10 af 17
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fresh water consumption is maintained. The unil has oblained NOC fram CGWA
on 16.11,2017, which is valid upto 31,10.2019,
The unit has established Effluent Treatment Plant (ETP), which comprises of
fallowing:

a. Oil and Grease Skimmer

b. Qil and Grease Pit

€. Equalization Tank

e

Chemical Dosing Tank
Primary Clarifier
Aeration Tank-

secondary Clarifier

Fm M om

Multi Grade Filter,

Activared Carbor Filter and

. Sludge Drying Beds.

- During Inspection, ETP was not in operation. As per log book available with tha
unit, ETP operation was closed on 03.06.2015 for current crushing season {2018-
15).

- As informed, treated effluent is used for irrigation in its own land (approx.25
acres) and adjacent farmers land. It was informed that agreement has been made
with the farmers.

.- The unit has provided three lagoons with capacity 160.5 kL, 285.39 KL and 5000
KL. It was informed that the wnit ic in the pracess to prepare irrigation
management plan through N5I, Kanpur, which is pending.

. The unit has provided three fagoons for the storage of molasses, During

inspection, it was observed that one lagoon was damaged and HDPE lining was
also found damaged.
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8. Presently, the unit has no treatment system for the spray pond coverflow
effluent/injection cooling water. The unit has placed arder for treatment system
for spray pond overflow effluent/injection cooling water has been placed and It
will be commissioned before next crushing season,

8. The unit has installed OCEMS at the outlet of ETP and it was informed that
OCEMS data is connected with UPPCB and CPCE server.

10.The unit has placed order for the installation of Sewage Treatment Plant (5TF)
with capacity 120 KLD for domestic waste water genersted from coleny [sugsr
and distillery). It was informed that it will be commissioned by 20.09.2019.
Presently, domestic waste water is either discharged into Masoda drain or low-
lying area near village Madhopur.

11.The unit has maintained log book of ETP cperation, energy meter of ETF,

12.The unit was imposed Ervironmental Compensation (EC) of amount Rs.
22,50,000/- by UPPCB on 07.02. 2019 for bypassing of effluent. The unit has
submitted only Rs. 50,000/- EC to UPPCB.

4.0 Ground water Quality monitoring around M/s K M Suzar Mills Limited:
Ground water samples were collected from two locations near premises of unit and at

itaura Village. The analysis results of the ground water sample collected ars as below:

- E:I'ri.nking water |

Industry ltaura | standards as per

Parameters Units premises -‘l.l'illlage BI5 10500:2012

(Location-1) | (Location-2) (Acceptable
. Limit)
pH = 7.07  7.08 6585
Colour | (Fazen) | 5.0 = Sk 05 il
Fige 12 01 17




- iflrlnhing water |
y Industry Itaura standards as per
| Parameters | Units premises | Villoge 815 10500:2012
(Location-1) | (Location-2} (Acceptable
Limit]

Turbidity INTU} BOL =T T | R
DS (me/1} 553 366 500 g
EC uSjem | 881 572 e N
cop (ma/) 7.55 BOL [ J
BOD maf) BOL BOL =
Fluoride (F) | (mp/1) BOL BOL 01
Chioride (C) | (mg/) | 44 BOL 250
Sulphate - 2
i (mgll} 46.8 5.B6 200
Total o ) s ]
Alialinity | M&Y e e e
Total Bl ™
i s (me/l] 515 340 200
Ca (ma] 115 97.5 75 )
Mg (me/1) 55.2 23,2 30 |
Na (ma/] 37 19.6 = i
" (mgf) 8.83 g.04 = .
Nitrate (ma/) 9.90 4.20 TS "

It is evident from the results that the ground water sample is meeting with acceptable

limit as per BIS standards except Total Alkalinity, Total Hardness, Ca at both locations,
Turbidity at location-2, TDS and Mg at location-1.
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5.0 Masoda Drain and Tamsa River Water Quality:

Masoda drain carries domestic sewage of the M/s K M Sugar Mills Limited (Sugar
and Distillery] as well as adjacent nearby villages. It also carries treated/oartially
treated/untreated effluent of Sugar and distillery unit of M/s K M Sugar Mills Lirnited. 12
meets River Tamsa after traversing apgprox. 14 km near Ajnana Village. During
inspection, it was cbserved that effluent/sewage may get stagnated at Iltaura Jheel/
Mejha Taal as the area is seems to be wetland. Samgple was collected from Masoda drain

after taura Jheel/ Mejha Taal at Itaura village. Anaiysis results are presented below:

Parametors

Sampling .
locations pH S5 TOS | BOD | coOD Colour
{mgdl | (medl) img/l) | (ma/l) [Hazen)

Masoda Drain
at ltaura 7.59 33 595 20.6 a8d.4 | 300
Village _ |

6.0 Environmental Compensation:

1. As per Hon'ble MNGT order dated 19.07.2019, the NGT committee headed by Justice
D.P. Singh, Former Judge of Hor'ble High Court, Allahabad has made
recommendations including Environmental Comgensation [EC) to the sugar and

distillery units.

Recommendations:

Distillery Division-

Itis evident from the above observations, that M/s K M Sugar Mills Limited [ Distillery) Is
found polluting Masada drain as well as bypassing effluent into low lying area. In i ght of
report of the NGT committee headed by Justice D.p singh, Former Judge of Hon'bla

High Court, Allahabad, following is recommended:
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1 The unit shall ensure for the complete compliance of Hon'ble NGT order dated
19.07.2019 including Environmental compensation {EC). The necessary directions
may beissued by UPPCB ta recover compensation.

2. The distillery unit may not be allowed by UPPCE to operate till compliance of
following:

a. The unit should immediately close bypass drzins. Integrate all =ffluent
streams and subject them for suitable treatment in ETP.

b, The distillery unit should expediate to install cPU as suggested by WS,
Kanpur for treatment of other process effluent

¢, The unit should expediate to install sewage Treatment Plant (STP) for
sugat  and  distillery. Treated sewage should be reusad far
gardening/irrigation purpose,

d. The distillery wunit should immediately close drain  carrying
treated/untreated/partially treated effluent to Viasoda drain. No =ffluent
should be discharged into Masada drain.

B. The distlllery unit should net dispose coloured/untreated effiuent on land.

f. The distillery unit should restrict the spent wash storage Capacity as per
CPCB direction. Remaining lagoon should be dismantled.

8 The unit should stricily comply with the consent conditions in totality.

Sugar Division:
It is evident from the above observations, that M/s K M Sugar Wills Limited is found no:
In operation during inspection, in light of report of the NGT committee headed by

Justice D.P. Singh, Former Judge of Hon'ble High Court Allahabad, following Is

recommended:
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. The unit shall ensure complete compliance of Hon'ble NGT order dated 19.07.2019
including Environmental compensation (EC). The necessary directions may be issued
by UPPCB to recover compensation,

. The unit imay be directed to comply with UPPCE directions dated 07.02.2019 to
submit EC of amount 22,50,000/- as the unit has submitted anly 50,000/- to UPPCE.

. The Sugar unit may not be allowed by UPPCE till compliance of following;

3. The Sugar unit should immediately close drain carrying effluent to Masods
drain. No effluent should be discharged into Masada drain.

b. The Sugar unit should repair the damaged molasses storage lagoon.

c. The Sugar unit should integrate all stream of effluent and route through
ETP.

d. The Sugar unit should ensure that an irrigation plan is prepared through
reputed govt, institution and treated efffuent should be wsed for
gardeningfirrigation purpose as per irrigation plan. It should be ensured
that treated effluent used for irrigation in the farmers finld should be
carried out with proper agreement.

e. The unit should strictly comply with the new standards notified &.S.R. 35
(El, MaEF & CC, lanuary 14 2016 for sugar Industry such as notified
standards for effluent disposal, waste water canservation and pollution
control management.

f. The unit should expediate to install treatment systemn for the spray pond
averflow effluent/injection cooling water befors start of next crushing
52 a0 .

g. The unit should obtain HW authorization.

Inspection Team:
1. Sh. Swaminath Ram, Regional Officer, UPPCB, RO, Ayodhya Amw‘ mml_
1/
2. 5h. Runa Oraon, Sc¢. ‘D', CPCE, RO(N), Lucknow N Q"\?“ | 4. 0P 2 #/4
-.;:-,,.u ' 1\.&
B
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ANNEXURE - I: M/5 K. M. Sugar Mills Limited {sugar and Distillery Division],
Moti Magar, Faizahafi_

Pic: Ponding Near Molasses Collection Tank | Pic: Leakage in Rectifying Colum

' o . ” Ir ] n
Pic: Bypass drain Near Village Madhopur _ Fic: Bypass drain ear Gate
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. The unit shail ensure complete compliance of Hon'ble NGT order dated 19.07.2019
including Environmental compensation (EC). The necessary direction may be issued by
UPPCB to recover compensation.
2. The unit may be directed to comply with UPPCR directions dated 07.02.2019 to subsmit
EC to amount as 22,550,000/~ as the unit has submitted only as 50,000/- to UPFCB.
3, The Sugar unit may not be allowed by UPPCE till compliance to following:

i.

The Sugar unit should immediately close drain carrving effluent to Masods drain, No
effluent should be discharged into Masoda drain,

The Sugar unit should repair the damaged molasses storage lagoon.

The Sugar unit should integrate all stream of effluent and route through ETP,

The Sugar unit should enswre that an imigation plan is prepared through reputed
govt. institution and treated effluent should be used for gardening/irrigation purpose
as per wrigation plan. It should be ensured that treated effluent used for irrigation in
the farmer’s field should be carried with proper aprcement.

The unit should strictly comply with the new standards notified G.§.R. 35 (E), MoEF
& CC, January 14, 2016 for sugar industry such as notified standards for effluent
disposal, waste water conservation and pollution control management,

The unit should expedite to install treatment system for the spray pond overflow
effluent/injection cooling water before start of next crushing season.

The unit should obtain HW authorization,
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L. The unit shall ensure for the complete compliance of Hon'ble NGT order dited 19.07.2019
including Environmental compensation (EC). The. necessary directions mav be issued by
UPFCB to recover compensation.

Z. The distilliery unit may not be allowed by UPPCB to operate till compliance of following:

4, The unit should immediately close bypass drains. Integrate all effluent streams and subject
them for suitable treatment in ETP,

b. The distilliery unit should expediate to install CPU as suggested by NSI, Kanpur for
treatment of other process effluent

c. The unit should expediate to install Sewage Treatment Plant (STF) for sugar and distilliery,
Treated sewage should be reused for gardening/irrigation purpose.

d. The distilliery unit should immediately close drain carrying treated/unireated partially
treated effluent to Masoda drain, No effluent should be discharged into Masoda drain.

€. The distilliery unit should not dispose coloured/unireated =ffluent on land.

I The distilliery unit should restrict the spent wash storage capacity as per CPCR direction.
Remaining lagoon should be dismantled,

g. The unit should strictly comply with the consent conditions in totality.
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